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H1 COURT OF DE . NEW DELHI '
No. ©6 fDHC/Gasz-ENI.E.Z(a)/zolz
Dated, the 21¢ February, 2012
QORDER

Hon'ble the Acting Chief Justice and Judges of this Court have been pleased to make the
following posLingsftrimsfers in the Delhi Judicial Service with effect from 12.03.2012:-

N

wName of Officer From

L\‘O- (Mir./Ms.)
|
i Surya Malik | On retur'n#f{r(;ﬁ;rle—avg’- i in a new Court
Grover ' South, Saket [to be agsigned work arising

. |

out of investigation of cases
of PS-Vasant Kunj (South)
| lan withdrawal from the

i { Court of Mr. Prashant
MWA—-‘EO.WPA

Sharma, MM-6, South,
South, Saket

|

‘ 24\ Jyou Kler In a new Court
| (to be assigned work arising
out of investigation of cases
‘ | ! | of ps-Safdarjang Enclave
l l k | and Fawehpur Beri ~on
i L |withdrawa| from the Court

i

| l |

| of MM-8, South, Saket
iTTMoniﬁS?oha T MM | 5 \ South | Saket kMM

S retum from leave

In a new Court
(The Sessions Judge @
assign sufficient work on

L= 4 L | Fast, KKD
//L, ! \ l \ | withdrawal from the ather
6 i \ | existing Mahila Court of the
/h [ | k l l | District 50 a8 to ensure equal
A\ Yt _J*_L__,.Jf-_,%l—d . oendency)
; MM | 6 | West \ THC |MM {Mahila North- \(n a new Court
o

l_ presided over by Ms. Chetna
| Court)-2,

F T fiaTeen Sneh ;
L3l Ll |
Vsl "\'»//‘ \ |
e B
-

\u_ |
) \1_3_\_1 Purva Sareen \ MM 'sue:\MM {(Miahila|

withdrawal from the other
existing Mahila Court of the\

District so as to ensure equel |

n a new Court

| ‘ ; Court)-2, (The Sessions Judge 1w
l»“ \ 1 \ west, THC assign sufficient work on
i % withdrawal from the other

District 50 as 1o ensure equal

| | - |
. — . .
6 | Amit Arora MM 4 North . THC

‘ Dwarka

ka|MM-4, North) North e Mr. Amit Arora
THC

endeng

\ existing Mahila Court of the
1
South- \ Vice Ms. Gurmohina Kaur ‘\

" | Gurmohina Kaur
i
|

|

|
e ‘ Faryor Singh T MM-7, 1n a new Court
. ! Bbhalla \ gouth-West, (10 be assigned work arising
l | i Dwarka out of investigation of cases
I | | of PS- Dwarka, North on
Lo | withdrawal from the Court
| ‘ [ TR I l of  MM-3, South-West, |
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ﬁit-PR{nme of Officer
fND- | (Mr./Ms.)

|

,__1___;

9 | Anu Aggarwal

Dwarka presided
Mr. Sonu Agnihotri
In a new Court
(ta be assigned work arising
out of investigation of cases
| of PS-~Chlranjan  Park on
| withdrawal from the Court of
, MM-2,  South-Easi, Saket
presided  over by M,
| Sudhansh Kaushile and the
' of PS8 Govind Puri on
| withdrawal from the Court of
MM-5, ‘South-East, Saket
presided over by Mr. Samar
Vishal
In a new Court
(to be assigned work arising
out of investigation of caseg
of PS-Tughlak Road on
withdrawal from the Court
| of MM-2, New Delhi, PHC
- presided over by Mr. Sudesh
B ! ) ) Kumar),
T l Ruchika Singla ivi f South- | Tn a new Court
South-West, | West | (to be assigned work arising
? Dwarka l out of investigation of cases

over by |

MM-9,
| South-East,
" Saket

Saker

J of PS-Dwarka, South on
withdrawal from the Court
| of ACMM-1, South-West,
Dwarka presided over by
Mr. Sanjay Bansal)]
Central | THC MM-8 Central| In a new Court
(1o be assigned work arising
out of investigation of cases
| of PS-Rajinder Nagar on
( withdrawal from the Court
l
|

|
-
o

{

.

L L
12 [Neha Paliwal !T Civil ] 6

|

|

|

|

Lo

of MM-1, Central, Tis
| Hazari presided over by Mr.
lNavecn Gupta and that of
| PS-1.P. Estate on withdrawal

from the Caourt of MM-6&,
Central, Tis Hazari presided

|
|
| | i
i
|
i
f

) i over by Ms. Ekta Gauba) |
| MM T "South | Saket| MM3, T Sauih Vice Ms. Monika Saroha W
| I(Traffic) J South, Saket
(14 | Shefali Sharma | Civil | 4 | West | THC | MM-7,  ['North | In a new Court ﬂ
Judge , North, THC (to be assigned wark arising
. out of investigation of cases
of PS-Civil Lines on
withdrawal from the Court
of ACMM-2, North, THC,
presided over by Ms. Smita
Garg)
] South- { In a new Court
| East (10 be assigned work arising
out of investigation. of cases
’ of PS-Jaitpur on withdrawal
‘ from the Court of MM-6,
’ J South-East, ‘Saket, presided
[ | over by Ms. Colette Rashmi
; ! Kujur, and that of PS Amar

|
|
(T3 T Ankit Singla

Civil | 3
| Judge

Colony on withdrawal from
| the court of MM-8, South-

_L ) * !EaSt. Saket, presided over
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No.

| S g
L_L____(__‘_/_k_’,l___- Kerketta

l‘.é Vijeta Singh Ciwvil l 4 South | Saket MM-4 ! In a new Court

; 1 | Judge | i i | (to be assigned work arising

1 i ‘ \ out of investigation of cases

bl \ \ of pS_Mandir Marg on

| \ ! withdrawal from the Court

| of ACMM-1, New Delhi,

pHC, presided over by Mr.
Amit Bansal)

(10 be assigned wor

| out of investigation of cases
of PS-Palam/Dom estic |

ithdrawal from

l gouth-West,
Dwarka

\ 18 Saket | ™MM- 5, | New In a new Court

Lo \ New Delhi, | Delhi l (to be assigned work arising
i PHC. 1 \ out of investigation of cases
| ! of FS-Burak.hambn Road on
t | \ | withdrawal from the Court}
¥ 1 | of MM-2, New Delhi, PHC. |
- presicded over by Mr. Sudesh |
‘\__ % Kumar

‘19 1 Dinesh Kumar

Lo

|

20 | Vinod Kumar THC (Civil Judge-3. New

Delhi

New Delhi,
PHC

| THC MM-6,
New Delhi, Delhi

pHC

In a new Court
(to be assigned work arising
out of investigation of cases
| of PS-Parliament Street ort
| \ | withdrawal from the Court
| of ACMM-1, New Delhi,
l| '| 1 PHC. prcsidcd over by MI.
Amit Bansal
In a new Court
(to be assigned waork arising
out of investigation of cases
\ of PS-Sadar Bazar ©On
withdrawal from the Cuurt\

e T
I?.Z ‘ Chhavi Kapoor

; Judge \
ol
T

!
| | |

of MM-3, North, THC,
presided over by Mr. Neeraj
| | ' Gaur, and that of PS-Pratap
| \ Nagar (Gulabi Bagh) on

withdrawal from the court ©
\ i _ MM-4,  North, THC.
| \ \ | hitherto presidcd over by

\ Mr. Amit Arora and now

be pgesided over by Ms.

Gurmohing Kaur) -
South- | In & new Court 1
(to be assigned work arising
out of investigation of cases
of PS-Palam village ©n
withdrawal from the Court
| of MM-3, South-West,
‘ resided over by

\ Dwarka, P
_i__,_LMr. gonu Agnihot
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o
Vice Ms. Purva Sareen

{
TTHC | MM-1l, ‘South- In a new Court

g

5 | Manisha Khurana, Civil
i ' L Judge

South-West, | West | (10 be assigned work arising
; ‘ | Dwarka out of investigation of cases
:I i l \ of PS-Naraina on

41 | \ withdrawal from the Court
. \ '

| | | |
26 | Dhirendra Rana | MM 2 | Central | THC

l.

|

27 | Aditi Garg

2

of MM-S, South-West,
Dwarka, presided over by
Mr. Pawan Singh Rajawat
South- | In a new Court
| West | (1o be assigned work arising
! l out of investigation of cases
{ of PS-Sagar Pur and Dhaula
[ Kuan (South Campus) on
\ withdrawal from the Court of
MM-5, South-Westh, Dwarka,
‘. presided over by Mr. Pawan
Singh Rajawat)

Vice Ms. Harleen Singh

South-West,
Dwarka

withdrawal from the Court aof
| MVi-6, South-West, Dwarka.
presided over by Mr. Sharad
Gupta

In a new Court
(to be assigned work arising
out of investigation of cases
of PS-Baba Haridas MNagar
and Chhawla on withdrawal
from the Court of MM-6,
South-West, Dwarka,
presided over by Mr. Sharad
Gupta M

128 | Vikram Tn a new Court

L South, West, (to be assigned work arising
P 1 Dwarka out of investigation of cases
b 1 of PS-Jaffar Pur Kalan on

9 | Manika MM-14,
South-West,
Dwarka

l

30 | Babru Bhan MM »
| (Traffic) (NI Act)-14,
|| 1 South-West, |

‘,__L“______.__-—- | ka

31 l Akash Jain Civil a new Court
i

|l

|
N
‘.

Judge (NI Act)-15,
1 South-West,
| |  Dwarka
32 | Harun Pratap DWark m In a new Court
North, THC ‘
133 Arun Goel Civil | 1 West MM In a new Court
‘I Judge (N1 Act)-1 6,
[ South-West,
ka
34 | Swati Katiyar Civil |3 MM
Judge (NI Act)y17,
l l South-West,
[35 [ Abhilash Eit 12 | Cemral | THC MM South- | In a new Court
| malhotra Judge (NI Act)>18, West

Sputh-West,

156 | Tagmohan Singh T |3 | North-
!] i (Traffic) West

MM In a new Court
(NI Act)-19,
South-West,
Dwarka

Rohini
















